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Canberra Aireraft

Shri S. M. Banerjee:
Shri Panigrahi:
Shri D. C. Sharma:
*141. { Shri Ajit Singh Barhadi:
Shri Narayanankntty Menon:
| Shri Punnoose:
LShrl Sarju Pandey:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No 2 on the 3rd August,
1959 and state:

(a) whether Pakistan has agreed
to pay compensation for the loss of
the Canberra aiwrcraft; and

(b) 1f not, the further steps taken
by Government in the matter?

The Deputy Minister of External
Affatrs (Shrimati Lakshmi Menon):
(a) and (b). It is a matter of regret
to the of India that the
Government of have, in their
mfbseguant raply to the Note gent to
them, declingd ¢ deal seriously with

the various aspects of the incident,
lndhnmummmekm:
the incident, and, while describing
incident az unfortunate declined to
consider payment of any compensation.
The views of the Government of India
have been communicated to the Gov-
ernment of Pakistan.

Pre-Fartition Deposity with Pakistan

'lll.{ Shri Aﬂt llllh WF
Shri D. C. Sharms:

Will the Minister of Rehabilitation
and Minority Affairs be pleased to re-
fer to the reply given to Starred Quies-
tion No. 184 on the 6th August, 1969
and state.

(a) the progress made in the pay-
ment of pre-Partition deposits of the
contractors held up in Pakistan; and

(b) what steps are being taken to
expedite the payments?

The Deputy Minister of Behabilits-
tion (Shri P. 8. Naskar): (a). Qut
of 2,298 claims registered with the
Central Claims Organization, 3816
claims have so far been settled

(b) The desirabihty of early settle-
ment of the pending claims has been
brought to the notice of the Govern-
ment of Pakistan from time to time.

Wage Board for Plantation Industry

r Shri Kodiyan:
Shri Hem Barua:
Shri Narayanankutty Menon:
Shri Punnoose:
Shri Oza:
*usl Shri 8. A. Mehai:
" | Dr. Ram Subhag Singh;
Shri Barju Pandey:
Shri Supakar:
Shri Sadhan Gupta:
Shri Ramfl Versa:
Lﬁhﬂ Ram Krishan Gupta:

Will the Minister of Labeur and
Employmsnt be pleased to state:

(s) whether Governmant bave sny
Broposal undse considasatisn $o set wp






